
NATIONAL COMPANY LAW TRIBUNAL
M UMBAI MI]MRAI

C.S.P. No. 381/(MAH)/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT{Y LAW TRIBUNAI ON 23.O8.2017

NAME OF THE PARTIES: M/s. Reliance Telecom Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.
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ORDER

MA 357/2017IN CSA 185/2017 with
csP 387/230-232/NCLTA,IB/MAw2017
csP 383/230-232/NCLT/MB/MAH/2017

AND
CSA25,,230-23ZNCLT/MB/MArV2017 with
csP 375Al230-23zNcLT/MB/MAtv2017
csP 37 7 I 230-2321N cLT I MB I M AH I 2017

csP 378/230-232/NCLTMB/MArv2017
csP 379l230-232/NCLT/MB/MAH/2017
csP 380/230-23zNcLT/MB/MAH/2017
csP 381/230-23rNcLTA4B/MAH/2017

On the Application filed by HSBC Daisy Investments (Mauritius) Ltd' & Ors'

s€eking correction of the Order in respect of wrong mentioning of the ComPanies'

name in MA 3572012 this Bench having gone through the Order and noticed that

names of the Companies have been wrongly mentioned white PreParing the said

Order dated "14.08.2077, this Bench hereby amends the Order rePlacing the Cause

Title as below:

In the matter ol the ComPaflies Act, 2013 (18 of 2073);

,,{ND

In the matter of Sections 230 to 232 and othet qpplicable ?roaisions of

the Coflpanies Act, 201.3 afld Rules ftamed thereunder as in force ftom
time to tifie;

,4ND

bt the matter ol Scheme of Arrungement betueen Relinnce Inftatel

Limited ("ktfL" or "the Transt'eror Company" ) and Towercom

Wqsttucture Priaote Lifiited ("Towercom" or " the Transferee

Company" ) and their respectfue shareholders ( " Scheme" )

Accordingly, it is hereby directed to carry out this amendment to the

Order dated 14.08.2017
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V. NALLASENAPATHY
Member (Technical)

sd/-
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B.S.V. PRAKASH KUMAR
Member (Judicial)


